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Export o f Auto-Tyre*

5892. SH R I V A Y A L A R  R A V I : W ill 
the M inister c f  IN D U S T R Y  be 
pleased to refer to the reply given to 
Unstarred Question No'. 332 *̂ ‘  n 13th 
July, 1977 regarding prcducti< n c f  tyres 
and S ta te :

(a) th? t n a l  value o f  tyres produced by 
different A u n r n 'b ile  T y re  firms d u rirg 
last three years; and

(b) total quan tity  o f  tyres cxp' rtcd and 
the foreign exchange earned by these 
firm s?

T H E  M IN IS T E R  O F  IN D U S T R Y  
(SH R I G E O R G E  FER N A N D E S^ :

(a) T h e total value o f  autc mi bile tyres 
produced by different autf m< bi.'e tyre 
firms during the last three yesrJ. i: given 
b c lc w  :

Year Value o f 
production 

(Rs. in  
lakhs')

1974-75 • . . 35777 07

1975-76 . 36441 60

1976-77 • • • 42729 52

(bt T h e quantum  and value c f  autc- 
m^bile tyres exp< rted durirg the three 
years i 974-75> i 975-?6  and 1976-77 are 
given belt'W:

Year Quantity
'■in‘000

nos)

Value 
(Rs. in 

lakhs)

1974-75 • • 275 855 22

1975-76 . 273 4 689 12

1976-77 . • 344-7 
A pril-D ccem ber

1222 22

Chain-Snatching Cases in Delhi

5893. SH R I M . V . C H A N D R A - 
S H E K H A R A  M U R T H Y  : W ill the 
M in ister ( f  H O M E  A F F A IR S  be 
pleased to state :

(a) the tal number o f  cases r f  chain- 
snatching in D elhi fr< m 25th M ay, 1977 
to  date;and

(b) steps taken by the Gc'Vcrrment tc 
check same ?

T H E  M IN IS T E R  O F  H O M E  
a f f a i r s  : (SH R I C H A R A N  S IN G H ):

(a) There were 45 cafcs o f  chain- 
snatching during the period from  25th 
M ay, 1977 to 2 ist July, 1977.

(b) Patn 'lling has been inten.'ifiid i rd  
wirelc.vi fitted vans t nd nn t< r cyclt! htve 
been detailed fur patrollirg in the ; fltcttd  
areas. Surveillance h js  bttn tight«rfd 
and preventive actic n urdcr the C i. P .C. 
and B< mbay Police A ct ha' b e ir  t;k(,n 
again:.! the unde; irtble eltmeni* . Mee*- 
ings h&ve been held with the lerders ( f  
varir us localitits ro creete c< i fidt rce : rd  
to Seek their ci -(pciati( n in c< rit< liirc 
crime. T he ca.'esrfim pi rtin tn s lu ie t  e 
being inv^-stigtted by the i.ptcitl ; t; fT.

Derogatory References in Puniabi 
Books.

5894. SH R I Z U L F IQ U A P U L L A  
W ill the M inister o f  H O M E  A F F A IR S  
be pleased to sta te :

(a) whether the Ix f ks “ Shri G uru 
Parth  Prakash”  by Gyani G y tn  Sirgh  
reprinted and pubished by the L^ngm ge 
Departm ent r f  Punjab Gi vcrrm cnt and 
“ N agli Sikh Prab< dh”  publi.'hcd by 
Singh Sahha Shatabdi O  mmittee, bi th 
in Gurum ukhi, o  nl; in diMt.s pcctfvl nrd 
der' Sat ry reference.*  ̂tf' S'evcral Re!ipii n' ,  
Heads f  Rcligi( ns and Religii us cc m m u- 
nitics;

(b) i f  ?c, the aciif n G< vcrrm cnt pr< -  
p  se ti' take t<> st> p furthr circulatit r  r r d  
Sale o f  these b fo k s; and

(c) whether Governm ent pr< p< ;e to 
issue directif nj t< Stiitc G< v( irrrcn s- 
ni't V' publish b( < k; c< n t:ir irg  i tc h  
deri gat. ry references in future?

T H E  M IN IS T E R  O F  H O M E  
A F F A IP S  : (SH R I CHARAN-
S IN G H ) :

(a )to  (c): A co rding to availrble infi 1- 
m a ti'n  the b< i k entitled “ Shii Guru 
Panth PrakfSh”  w ritu n  by Gy; r i G yj n 
Singh w.'>s first published in 1^90. The 
latest edit i‘ n ( f  the b< ■ k with c >pl; r; ' c  y 
notes written by S irgh  Saheb G is r i 
K irp a l Singh, Head priest t f  the G ' lden 
Tem ple, Am ritsar has been published in 
1976.

T h e b f k entitled “ N rgl! Sikh Prsbcdh”  
was ' riginally published m< re thsn 
seventy years ago. Its Irte.'.t editi< r  hes 
been brought out by Singh Sabha Shata- 
abdi Com m ittee.




